SATURDAY, JULY 22, 2023

SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE LIMITED

No. PARTICULARS DETAILS
1. | Name Of Corporate Person Arrow Enterprise Computing Solutions India
Private Limited
2. | Date Of Incorporation Of Corporate 03/01/2011
Person

3. | Authority Under Which Corporate Registrar Of Companies- Mumbai
Person Is Incorporated / Registered
4. | Corporate Identity Number Of Corporate | U72900MH2011PTC211719
Person

‘ 5. | Address Of The Registered Office And | 906, 9" Floor, Atrium Il, Chakala Andheri Kurla
! Principal Office (If Any) Of Corporate . | Road, Andheri (E) Mumbai - 400059

i Person
! 6. |Liquidation Commencement Date Of | 20/07/2023
Corporate Person
|| 7. | Name, Address, Email Address, Mr. Haresh Babulal Shain
Telephone Number And The Office at : First Floor, Matruchaya Building, Plot
i Registration Number Of The No 27, Mitramandal Colony Parvati, Pune - 411009
! Liquidator haresh.mergersindia@gmail.com

i +020 2951 0767/ 9322234300
| IBBIPA-001/IP-P00378/2017-18/10635
8. |Last Date For Submission Of Claims | 18/08/2023

Notice is hereby given that the ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE
LIMITED has commenced Voluntary Liquidation on 20" July, 2023 -

The stakeholders of ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE LIMITED
are hereby called upon to submit a proof of their claims, on or before 18" August 2023 to the
liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means;

Inorderto geta copy of the claim submission form, you may download the same from the website
www.ibbi.gov.in

Submission of false or misleading proofs of claim shall attract penalties.

| | Date : 22.07.2023 MR. HARESH SHAH
{ | Place : Pune Liquidator
REG. NO. IBBI/IPA-001/IP-P00378/2017-18/10635
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SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insalvency and Bankruplcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE LIMITED

HStho. PARTICULARS DETAILS
1. | Name Of Corporate Person Arrow Enterprise Computing Solutions India
1 Private Limi
2. | Date Of Incomporation Of Corporate 03/01/2011
: Person

3. | Authority Under Which Corporate Registrar Of Companies- Mumbai
| Person Is Incorporated / Registered

4. | Corporate Identity Number Of Corporate | U72900MH2011PTC211719
1 Person

5. | Address Of The Registered Office And | 908, 3" Floor, Atrium Il, Chakala Andheri Kura
Principal Office (If Any) Of Coporate | Road, Andhert (E) Mumbai - 400059
Person

6. | Liquidaion Comemencement Date Of | 20/07/2023

Corporate Person
7. | Name, Address, Email Address, Mr. Haresh Babulal Shah
Telephone Number And The Office at : First Fioor, Matruchaya Building, Piot
| Registration Number Of The No 27, Mitramandal Colony Parvati, Pune - 411009
Liquidator haresh.mergersindia@gmail.com

+020 2951 0767/ 9322234300
IBBYIPA-001/1P-P00376/2017-18/10635
8. !Last Date For Submission Of Claims | 18/08/2023

Notice is hereby given that the ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE
LIMITED has d Voluntary Liquidation on 20" July, 2023

The stakeholders of ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE LIMITED
are hereby called upon to submit a proof of their claims, on or before 18" August 2023 to the
liquidator atthe address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submitthe proof of claims in person, by post or by electronic means. b
inorder to get a copy of the claim submission form, you may download the same from tggwég—

www.ibbi.gov.in g -
Submissien of false or misleading proofs of claim shall atiract penalfies. ~ ,‘
Date : 22.07.2023 MR. HARESH SHAH

Place : Pune Liquidator
REG. NO. IBBI/IPA-001/IP-P00378/2017-18/10635
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